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(b) whether there is any proposal to
increase the allotment according to the
demand?

THEE DEPUTY MINISTER IN THE
MINISTRY OF CIVIL. SUPPLIES
(SHRI BRAJA MOHAN MOHANTY):
(a) and (b). The Central Government
is making allocations, consults State
Governments regarding theiy respec-
tive demands for imported edible oils.
For the Oii-Year 1979-80, which ended
on the 31st October, 1980, Government
of Tamijl Nadu has projected a total
demand of 15,000 MTs of palmolein.
Against that demand, an allocation of
14,000 MTs was made out of which,
the State Government lifted 12734 MTs
of palmolein during the Oil-Year
1979-80. It will thus be seen from this
that adequate  allocations were made
to Tamil Nadu. For the OQOil-year
1980-81 beginning 1st November, 1980,
the State Government{ has projected a
monthly demand of 5,000 MTs of palmo-
lein which appears to0 be on the high
side considering the average lifting
in the preceding year. Against this
demand, 3,000 MTs of palmolein was
allocated to Tamil Nadu for the month
of November, 1980. Lifting by the
State Government, out of this alloca-
tion was only 578 MTs till 290th Novem-
ber, 1980, leaving a backlog of 2422
MTs. The State Govermment is being
asked to expedite lifting of the alloca-
tion.

Reserved Vacancies of Accounts Offi-
cers in Office of A. G. Gwalior

3628. SHRI DALBIR SINGH: Will
the Minister of FINANCE be pleased
1o state:

(a) whether reserved vacancies of
Accounts Officers were carried
forward for three years in
October, 1979 1to be filled up
by promotions as per inst.
ructions of the Ministry of
Home  Affairs O.M. No.
16/5/74/Estt (SCT) dated
11th June, 1974 and No. 1/9/74
Estt (SCT) dated 29th April,

1975 in the office of the Ac-
countant General, Gwalior,
MP.,;
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(b) whether a panel of 20 section
officers was drawn in Seplem-
ber, 1979 for 1979-80 by De-
partmental  Promotion Com.
yniitee of that office to fill up
vacancies of Accounts Officers
and names of four  eligible
section officers of Scheduled
Castes were included at the
bottom of this panel;

(¢) whether 12 section officers be-
longing to non-scheduled
castes have so far been pro-
moted from this panel ignor-
ing the section officers of the
Scheduled Casles;

(d) if so, the reasons for not pro-
moting the section officers of
Prheduled Castes; and

(e) the steps taken /proposed to
he taken in this regards?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SAWAISINGH SISODIA): (a) It is a
fact that reserved vacancies in the
posts of Accounts Officers in the Office
of the Accountant General, Madhya
Pradesh were carried forward as per
rules and others on the subject.

(b) A panel of 23 Section Officers
was drawn up to fill up the vacancies
in the posts of Accounis Officers during
the year 1979-80 and names of four
Scheduled Caste Section Officers were
included at the bottom of the panel in
accordance with their inter-se-seniority
as per Government instructions igsued
in this connection.

(¢) 12 Section Officers, all belong.
ing to non-Scheduled Caste/Tribe,
have so far been promoted from the
panel in the order in the panel as per
Government instructions without igner-
ing any of the empaneiled Scheduled
Caste Section Officers.

(d) and (e). As promotion are made
in the order in the panel, as per the
instructions issued from time to time,
the Scheduled Caste Section Officers
could be promoted only when their turn
comes ag per panel seniority.





